| TEM NO 77 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR PANKAJ BHANDARI

Petition(s) for Special Leave to Appeal (O No(s) . 2767/ 2014

SATI SH KUVAR DW VEDI Petitioner(s)
VERSUS

STATE OF U.P & ORS Respondent ( s)

Date : 11/09/2014 This petition was called on for hearing today.

For Petitioner(s)
Dr. Kailash Chand, Adv.

For Respondent (s)
M. Ashutosh Kr. Sharnma, Adv.
M. Gaurav Dhingra, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

The matter falls under the conplete category.
Regi stry to process for listing before the Hon’ ble Court,

as per rules.

( PANKAJ BHANDARI )
Regi strar
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